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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 10.07.2026 (FRIDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                         10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp App (AT) (CH) 

(Ins) No. 222/2026 

For Condone Delay 

IA No. 625/2026 

To dispense with 
IA No. 626/2026 

Delay in refiling 

IA No. 931/2026 

Bank of Baroda 

Vs 

PV Ramana Reddy 

 

WITH 

Mr.S Sathiyanarayanan  

2.  Comp App (AT) (CH) 

(Ins) No. 224/2026 

To dispense with 

IA No. 629/2026 

For Condone Delay 

IA No. 630/2026 

Bank of Baroda 

Vs 

K Srinivasa Reddy 

 

WITH 

Mr.S Sathiyanarayanan  

3.  Comp App (AT) (CH) 

(Ins) No. 225/2026 

To dispense with 

IA No. 631/2026 

For Condone Delay 

IA No. 632/2026 

 

Bank of Baroda 

Vs 

Srinivasa Babji 

 

Mr.S Sathiyanarayanan  

4.  Comp App (AT) (CH) 

(Ins) No. 322/2026 

For Stay 

IA No. 932/2026 

For Condone Delay 
IA No. 933/2026 

S. Selvanayagam, 

Personal Guarantor  

Vs 

Redington (India) Ltd & 

2 Ors. 

Mr. BSV Prakash 

Kumar 
 

 

Defective Cases 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

5.  Comp App (AT) (CH) 

(Ins) No. 323/2026 

For Condone Delay 

IA No. 934/2026 

For Stay 

IA No. 935/2026 

(With Defects) 

S. Selvanayagam, 

Personal Guarantor  

Vs 

Redington (India) Ltd & 

Anr. 

Mr. BSV Prakash 

Kumar 
 

6.  Comp App (AT) (CH) 

(Ins) No. 324/2026 

For Stay 

IA No. 939/2026 

For Condone Delay 

IA No. 940/2026 

For Urgent Hearing 
IA No. 941/2026 

(With Defects) 

P Ramesh  

Suspended Director of 

Danalakshmi Paper 

Mills (P) Ltd 

Vs 

Arjun Saikumar, 

Proprietor of SJ 
International Trading & 

Anr. 

Mr. B Dhanaraj   

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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For Orders 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

7.  Comp App (AT) (CH) 

(Ins) No. 217/2024 

Karthik Rukmini 

Energy Ltd 

Vs 

Deepak Maini, 
Liquidator, Ind Bharat 

Thermal Power Ltd. & 

Anr. 

WITH 

Mr. T Ravichandran Mr. Shashank Agarwal 

R1 

8.  Comp App (AT) (CH) 

(Ins) No. 218/2024 

For Stay 

IA No. 583/2024 

Karthik Rukmini 

Energy Limited 

Vs 

Deepak Maini, 

Liquidator, Ind Bharat 

Thermal Power Ltd. 

 

Mr. T Ravichandran Mr. Shashank Agarwal 

9.  Comp App (AT) (CH) 

(Ins) No. 325/2024 

For Urgent Hearing 

IA No. 886/2024 

For Stay 

IA No. 887/2024 

For Exemption 

IA No. 888/2024 
For Direction 

IA No. 934/2024 & 

900/2025 

For Amendment 

IA No. 1563/2025 

Ahmed Buhari 

Erst. Director of 

Coastal Energen Pvt 

Ltd 

Vs 

Radhakrishnan 

Dharmarajan, RP, 

Coastal Energen Pvt 
Ltd & 4 Ors. 

 

WITH 

Mr. Anant Merathia Mr. T Ravichandran 

Ms. D Elavarasi 

R1/RP 

Mr. P Giridharan- R2 

& R3 

Mr. Puneeth Yadav R4 

Ms. Neha Shivhare 

R5/CoC 

10.  Comp App (AT) (CH) 

(Ins) No. 328/2024 

For Stay 

IA No. 893/2024 

For Exemption 

IA No. 894/2024 

For Direction 

IA No. 935/2024 

 

Precious Energy 

Holdings Ltd BV1 

Vs 

Radhakrishnan 

Dharmarajan, RP, 

Coastal Energen Pvt 

Ltd & 4 Ors. 

WITH 

Mr. Vishnu Mohan Mr. T Ravichandran 

Ms. D Elavarasi 

R1/RP 

Mr. P Giridharan-R2 & 

R3 

Mr. Puneeth Yadav R4 

Ms. Neha Shivhare 

R5/CoC 

11.  Comp App (AT) (CH) 

(Ins) No. 329/2024 

For Stay 

IA No. 895/2024 
For Exemption 

IA No. 896/2024 

For Direction 

IA No. 936/2024 

Mutiara Energy 

Holdings 

Vs 

Radhakrishnan 
Dharmarajan, RP, 

Coastal Energen Pvt 

Ltd & 4 Ors 

Mr. Avinash Krishnan 

Ravi 

Mr. T Ravichandran 

Ms. D Elavarasi 

R1/RP 

Mr. P Giridharan-R2 & 
R3 

Mr. Puneeth Yadav R4 

Ms. Neha Shivhare 

R5/CoC 

12.  Comp App (AT) (CH) 

(Ins) No. 65/2025 

 

P Suganya, Proprietor 

of TT Energies 

Vs 

R Venkatakrishnan 

Paragon Steels Pvt Ltd 

& Anr. 

Mr. R Vidhya Shankar  

 

Mr. VV Sivakumar R1 

Mr. PS Ganesh R2 

 

For Direction 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

13.  IA No. 797/2026 

(For Direction) 

in 

Comp App (AT) (CH) 

(Ins) No. 494/2025 

Orchid Valley 

Apartment Buyers 

Association 

Vs 

Sub Registrar & 4 Ors 

Mr. Bijoy P Pulipra Mr. T Sai Krishnan R5 
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For Admission (After Notice) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

14.  TA (AT) No. 51/2021 

(Comp App (AT) No. 

102/2019 

For Stay 

IA No. 1425/2019) 

Spectrum Power 

Generation Ltd & 3 

Ors. 

Vs 

M Kishan Rao & 42 

Ors 

WITH 

Mr. Anando Mukherjee Mr. Rahul 

Unnikrishnan R2b, R2c 

Mr. Yogesh K Jagia 

R1, R2a, R2d, R5- R10 

15.  TA (AT) No. 52/2021 

(Comp App (AT) No. 

137/2019 

For Stay 
IA No. 1767/2019) 

M Kishan Rao & 9 Ors 

Vs 

Spectrum Power 

Generation Ltd & 37 
Ors 

 

Mr. Yogesh K Jagia 

Mr. Rahul 

Unnikrishnan 

Mr. Krishna Dev 

Mr. Anando Mukherjee 

16.  TA (AT) No. 120/2021 

(Comp App (AT) No. 

350/2019) 

SR Mohan & Anr. 

Vs 

Duvalla Deekshitulu & 

10 Ors 

 

Mr. Kiran BS Mr. Ankur Mittal- R7 

Mr. Nishanth Patil R11 

17.  Comp App (AT) (CH) No. 

51/2021 

P Obul Reddy & 4 Ors 

Vs 

Rayen Steels Pvt Ltd & 

17 Ors 

Mr. AM Sridharan Mr. Anant Merathia R1 

Mr. NP Vijaykumar 

R2- R4 R8 R11-R18 

Mr. Chandramouli 

Prabhakar- R6 R7 R9 

18.  Comp App (AT) (CH) 

(Ins) No. 177/2021 

For Stay 

IA No. 360/2021 

Southern Power 

Distribution Company 

of Telangana Ltd 

Vs 

Kalvakolanu Murali 

Krishna Prasad, RP of 

Vaksh Steel Pvt Ltd & 2 

Ors. 

 

Mr. Adtihya Reddy Ms. A Sandhya Rani R1 

Mr. Y Suryanarayana 

R2 

Mr. Shabbeer Ahmed 

R3 

19.  Comp App (AT) (CH) 

(Ins) No. 192/2021 
Leave to file 

IA No. 390/2021 

For Exemption 

IA No. 391/2021 

For Stay 

IA No. 392/2021 

 

Telangana State 

Southern Power 
Distribution Co Ltd 

Vs 

Nethi Mallikarjuna 

Shetty, RP of Techtran 

Polylenses Ltd & Anr 

Ms. Vindhya Vasini Mr. Y Suryanarayana 

R1 
Mr. Shabbeer Ahmed 

R2 

20.  Comp App (AT) (CH) 

(Ins) No. 209/2021 

For Stay 

IA No. 419/2021 

V Ganapathi Reddy & 

Anr. 

Vs 

Bhrugesh 

Ramachandra Amin, 

RP, Panyam Cements 

and Minerals Industries 

Ltd & 3 Ors. 

WITH 

Mr. P Ulaganathan Mr. Pranava Charan R1 

Mr. R Sivaraman-R2 

Mr. Gautham Venkata 

Narayanan- R4 

21.  Comp App (AT) (CH) 

(Ins) No. 210/2021 

For Stay 
IA No. 420/2021 

Sree Balaji Transport & 

17 Ors. 

Vs 
Bhrugesh 

Ramachandra Amin, 

RP, Panyam Cements 

and Minerals Industries 

Ltd & 3 Ors 

WITH 

Mr. P Ulaganathan Mr. Pranava Charan R1 

Mr. R Sivaraman-R2 

Mr. Gautham Venkata 
Narayanan- R4 
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22.  Comp App (AT) (CH) 

(Ins) No. 252/2021 

For Exemption 

IA No. 534/2021 

For Stay 

IA No. 535/2021 

The Assistant 

Commissioner of 

Central Tax, Kurnool 

CGST Division 

Vs 

Bhrugesh 

Rameshchandra Amin, 
RP & 3 Ors 

 

Mr. P Raj Kumar 

Jhabakh 

Mr. Pranava Charan R1 

Mr. R. Sivaraman R2 & 

R3 

Mr. Gautham Venkata 

Narayanan- R4 

23.  Comp App (AT) (CH) 
(Ins) No. 272/2021 

For Directions 

IA No. 204/2023 

JSW Mahanadi Power 
Company Ltd. 

Vs 

Raigarh Champa Rail 

Infrastructure Pvt Ltd 

& Anr 

Mr. Sandeep Bajaj 
Mr. Allwin Godwin 

Mr. Arun Karthik 
Mohan R1 

Mr. Anirudh Krishnan 

R2 

24.  Comp App (AT) (CH) 

(Ins) No. 229/2023 

For Stay 

IA No. 746/2023 & 

426/2025 

G. Yoganand 

Suspended Director of 

Manjeera 

Constructions Ltd 

Vs 

Catalyst Trusteeship 

Ltd & 2 Ors. 

WITH 

Mr. Adarsh 

Subramaniam 

Mr. Sanjay Kishore R1 

Mr. VVSN Raju- R2 

Mr. Aishvary Vikram 

R3  

25.  Comp App (AT) (CH) 

(Ins) No. 232/2023 

For Stay 

IA No. 750/2023 & 

428/2025 

G. Yoganand 

Suspended Director of 

Manjeera Retail 

Holdings Pvt Ltd 

Vs 
Catalyst Trusteeship 

Ltd & 2 Ors. 

WITH 

Mr. Adarsh 

Subramaniam 

Mr. Sanjay Kishore R1 

Mr. VVSN Raju- R2 

26.  Comp App (AT) (CH) 

(Ins) No. 25/2025 

For Direction 

IA No. 109/2025 

Gajjala Yoganand 

Member of Suspended 

Board of Directors, 

Manjeera Retail 

Holdings Pvt Ltd 

Vs 

Birendra Kumar 

Agarwal,RP of Manjeera 

Retail Holdings Pvt Ltd 

& 4 Ors 

WITH 

Mr. Y Suryanarayana Mr. VVSN Raju- R1 R2 

Mr. Sanjay Kishore 

R3 R4 

Mr. Pradeep Joy R5 

27.  Comp App (AT) (CH) 

(Ins) No. 199/2025 

For Stay 

IA No. 563/2025 

For Direction 
IA No. 1187/2025 

G Yoganand Promoter 

Director (Suspended), 

Manjeera Retail 

Holdings Pvt Ltd & Anr. 

Vs 
Birendra Kumar 

Agarwal,RP of Manjeera 

Retail Holdings Pvt Ltd 

& 3 Ors8 

WITH 

Mr. Adarsh 

Subramaniam 

Mr. VVSN Raju- R1 

Mr. Pradeep Joy- R2 

Mr. Palash Taing- R3 

28.  Comp App (AT) (CH) 

(Ins) No. 200/2025 

For Stay 

IA No. 565/2025 

For Direction 

IA No. 1186/2025 

Gajjala Yoganand 

Promoter Director 

(Suspended) Manjeera 

Constructions Ltd & 

Anr 

Vs 

Birendra Kumar 

Agarwal,RP of Manjeera 

Construction Ltd 

& 3 Ors. 

WITH 

Mr. Adarsh 

Subramaniam 

Mr. VVSN Raju- R1 

Mr. Aishvary Vikram 

R2 

Mr. Palash Taing- R3 

29.  Comp App (AT) (CH) 

(Ins) No. 217/2025 
For Direction 

IA No. 1112/2025 

G. Yoganand 

Vs 
Catalyst Trusteeship 

Ltd 

 

Mr. Adarsh 

Subramaniam 

Mr. Palash Taing 



 

5 
 

30.  Comp App (AT) (CH) 

(Ins) No. 254/2024 

For Stay 

IA No. 683/2024 

Enact Technologies Pvt 

Ltd 

Vs 

Mphasis Ltd & 2 Ors 

 

Mr. Amir Bavani Mr. PS Suman- R1 

31.  Comp App (AT) (CH) 

(Ins) No. 350/2024 

For Stay 

IA No. 958/2024 

Veerabhadrappa 

Girish, Suspended 

Director of SL 

Residential Layout Pvt 

Ltd 
Vs 

Aditya H Chokshi 

Family Trust & Anr 

 

Mr. Pawan Jhabakh Mr. I Divyang 

Majumdar, CA- R1 

Mr. A Murali- R2 

Mr. P Giridharan- For 

Intervenor 

32.  Comp App (AT) (CH) 

(Ins) No. 49/2025 

For Exemption 

IA No. 184/2025 

For Stay 

IA No. 185/2025 

The Principal 

Commissioner of GST & 

Central Excise, CGST 

Chennai North 

Vs 

A Arumugam (RP) 

Liquidator of RL 

Logistics Pvt Ltd & 2 

Ors. 

Mr. P Rajkumar 

Jhabakh 

Mr. G Kalyan Jhabakh 

R2 

33.  Comp App (AT) (CH) 

(Ins) No. 267/2025 

For Stay 

IA No. 767/2025 

RK Distilleries Pvt Ltd 

Vs 

Sreenivasa Rao 

Ravinuthala, The RP of 

Nadhi Bio Products Pvt 
Ltd & Anr. 

WITH 

Ms. Nishitha B Mr. Shabbeer Ahmed 

R1 

Mr. Vinay Kumar 

Puppali R2 

34.  Comp App (AT) (CH) 
(Ins) No. 268/2025 

BRK Spirits 
Vs 

Sreenivasa Rao 

Ravinuthala, The RP of 

Nadhi Bio Products Pvt 

Ltd & Anr. 

WITH 

Ms. Nishitha B Mr. Shabbeer Ahmed 
R1 

Mr. Vinay Kumar 

Puppali R2 

35.  Comp App (AT) (CH) 

(Ins) No. 269/2025 

Single Malt Spirits 

India Pvt Ltd 

Vs 

Sreenivasa Rao 

Ravinuthala, The RP of 

Nadhi Bio Products Pvt 

Ltd & Anr. 

WITH 

Ms. Nishitha B Mr. Shabbeer Ahmed 

R1 

Mr. Vinay Kumar 

Puppali R2 

36.  Comp App (AT) (CH) 

(Ins) No. 270/2025 

GSB and Co. LLP 

Vs 

Sreenivasa Rao 

Ravinuthala, The RP of 
Nadhi Bio Products Pvt 

Ltd & Anr. 

WITH 

Ms. Nishitha B Mr. Shabbeer Ahmed 

R1 

Mr. Vinay Kumar 

Puppali R2 

37.  Comp App (AT) (CH) 

(Ins) No. 359/2025 

For Additional Docs 

IA No. 1075/2025 

For Exemption 

IA No. 1076/2025 

Mahalakshmi 

Enterprises 

Vs 

Nadhi Bio Products Pvt 

Ltd, Rep by its RP, 

Srinivasa Rao 

Ravinuthala & Anr. 

 

Mr. VVSN Raju Mr. Shabbeer Ahmed 

38.  Comp App (AT) (CH) 

(Ins) No. 339/2025 

Kesari Nandan Traders 

Vs 

Nadhi Bio Products Pvt 

Ltd, Rep by its RP 

Sreenivasa Rao 

Ravinuthala & 2 Ors 

 

Mr. Ramesh Kumar 

Chopra 

Mr. Shabbeer Ahmed 

R1 

Mr. Vinay Kumar 

Puppali R2 
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39.  Comp App (AT) (CH) 

(Ins) No. 506/2025 

For Exemption 

IA No. 1421/2025 

For Stay 

IA No. 1422/2025 

RK Distilleries (P) Ltd 

Vs 

Sreenivasa Rao 

Ravinuthala, RP of 

Nadhi Bio Products Pvt 

Ltd & 2 Ors. 

 

Mr. Jerin Asher Sojan Mr. Shabbeer Ahmed 

R2 

Mr. Vinay Kumar 

Puppali R3 

40.  Comp App (AT) (CH) 

(Ins) No. 343/2025 

St Gregorios Medical 

Mission Hospital 

Vs 
Frontier Lifeline Pvt Ltd 

(FLPL) & Anr. 

 

Mr. Shinu J Pillai  

41.  Comp App (AT) (CH) 

(Ins) No. 421/2025 

For Stay 

IA No. 1201/2025 

State Bank of India 

Vs 

ICICI Bank Ltd & 2 Ors 

WITH 

Mr. ML Ganesh Mr. H Karthik Seshadri 

R1 R2 

42.  Comp App (AT) (CH) 

(Ins) No. 422/2025 

For Stay 

IA No. 1202/2025 

 

State Bank of India 

Vs 

ICICI Bank Ltd & 2 Ors 

Mr. ML Ganesh Mr. H Karthik Seshadri 

R1 R2 

43.  Comp App (AT) (CH) 

(Ins) No. 465/2025 

For Stay 

IA No. 1324/2025 

Muthoot Fincorp Ltd 

Vs 

Orchid Valley Buyers 

Association Apartment 

& Anr 

 

Mr. T Sai Krishnan Mr. Bijoy P Pulipra R1 

44.  Comp App (AT) (CH) 

(Ins) No. 523/2025 

For Stay 

IA No. 1475/2025 

For Additional Docs 
IA No. 1476/2025 

Thajudeen Alikannu 

Vs 

State Bank of India & 

Anr. 

Mr. Jerin Asher Sojan Mr. Vinod PV R1 

Mr. Faisal PP R2 

45.  Comp App (AT) (CH) 
(Ins) No. 40/2026 

For Stay 

IA No. 100/2026 

For Additional Docs. 

IA No. 942/2026 

R Sadasivan 
Liquidator of Surana 

Industries Ltd 

(In Liquidation) 

Vs 

Ritesh Rai 

Suspended Director, 

RKKR Steels Pvt Ltd & 

Anr 

Mr. J Manivannan Mr. Vigneshwar Elango 
R1 

Mr. Ravi Rajagopalan 

R2 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

46.  Comp App (AT) (CH) 

No. 36/2022 

PA Hamza 

Vs 

TP Anil Kumar&11 Ors 

 

Ms. Harshini 

Jhothiraman 

Mr. Allwin Godwin 

R1- R4 

Mr. Alishan Naqvee 

R5- R12 

47.  Comp App (AT) (CH) 

No. 106/2022 

PM Johny 

Vs 

KJ Paul & 3 Ors 
 

Mr. Sriram 

Venkatavaradan 

Mr. Prasad Vijayakumar 

Dr. KS Ravichandran 

R1- R3 

48.  Comp App (AT) (CH) 
(Ins) No. 348/2022 

For Exemption 

IA No. 779/2022 

For Stay 

IA No. 781/2022 

Industrial Venture 
Capital Ltd 

Vs 

MV Gangadharan, 

Member of the 

Monitoring Committee 

& Former RP of 

Neptune Inflatables Ltd 

& Anr 

WITH 

Mr. Abhishek Raman Mr. AG Sathyanarayana 
R1 

Mr. Rohan Rajasekaran 

R2 
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49.  Comp App (AT) (CH) 

(Ins) No. 295/2023 

For Stay 

IA No. 910/2023 

Amrex Marketing Pvt 

Ltd 

Vs 

Mudappalur Varieth 

Gangadharan, Erst RP 

of Neptune Inflatables 

Ltd & Anr 

Ms. Niharika 

Ahluwalia 

Mr. AG Sathyanarayana 

R1 

Mr. Rohan Rajasekaran 

- R2 

50.  Comp App (AT) (CH) 

(Ins) No. 36/2023 

For Stay 
IA No. 132/2023 

Jasin Jose 

IRP/Liquidator 

Vs 
Regional Provident 

Fund Commissioner II, 

EPFO Kerala 

 

Mr. Jerin Asher Sojan Mr. R Vishnu 

51.  Comp App (AT) (CH) 

(Ins) No. 71/2023 

For Urgent Hearing 

IA No. 255/2023 

For Stay 

IA No. 256/2023 

EM Najeeb Ellias 

Mohammed, Personal 

Guarantor of Green 

Gateway Leisure Ltd. 

Vs 

Union Bank of India & 

Anr 

WITH 

 

Dr. KS Ravichandran, 

PCS 

Mr. Varun Srinivasan R1 

52.  Comp App (AT) (CH) 

(Ins) No. 175/2024 

For Stay 

IA No. 474/2024 

EM Najeeb Ellias 

Mohammed, Personal 

Guarantor of Green 

Gateway Leisure Ltd. 

Vs 
Union Bank of India & 

Anr 

 

Mr. Mayan H Jain Mr. Varun Srinivasan R1 

53.  Comp App (AT) (CH) 

(Ins) No. 75/2023 

For Stay 

IA No. 270/2023 

George Varkey 

Liquidator, Propyl 

Packaging Ltd. 

Vs 

Regional Provident 

Fund Commissioner II 

Employees Provident 

Fund Organization 

 

Mr. Jerin Asher Sojan Mr. R Vishnu 

54.  Comp App (AT) (CH) 

(Ins) No. 196/2023 

Guduru 

Sivaramakrishna 

Vs 

Rajesh Chillale 

Liquidator of OM 

Shakthi Renergies Ltd. 

& Anr. 
 

Mr. Y Suryanarayana Mr. VVSN Raju-R1 

Mr. Amir Bavani R2 

55.  Comp App (AT) (CH) 
No. 11/2024 

For Stay 

IA No. 170/2024 

SpringPeople Software 
Pvt Ltd & 2 Ors. 

Vs 

Ravi Kaklasaria 

 

Mr. Awanish 
Srivastava 

Mr. Bharadwaja 
Ramasubramaniam 

56.  Comp App (AT) (CH) 

(Ins) No. 193/2024 

For Stay 

IA No. 523/2024 

Sri Bhagawan 

Mahaveer Educational 

& Cultural Trust 

Vs 

Kalpana G, RP of 

Krathi Edifice Pvt Ltd 

& Anr 

WITH 

Mr. S. Shaminath Mr. Asad Hussain- R1 

57.  Comp App (AT) (CH) 

(Ins) No. 277/2025 

For Stay 

IA No. 782/2025 

Sri Bhagawan 

Mahaveer Educational 

& Cultural Trust 

Vs 

Kalpana G, RP of 

Krathi Edifice Pvt Ltd 

& Anr 

Mr. S Shaminath Mr. Asad Hussain- R1 



 

8 
 

 

 

 

INSTRUCTIONS FOR SMOOTH VC HEARINGS  

 

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should 

be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and 

Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.  

4. Detailed instructions for joining video conferencing are made available at:  

https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: itsupport.chennai@nclat.gov.in , vcnclatchennai5@gmail.com  
6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

         VC Support – Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B.  (044-28880500),  

         or through email on e-mail ID: itsupport.chennai@nclat.gov.in , vcnclatchennai5@gmail.com 
 
 

Copy to:                         By the order of Hon’ble Member (Judicial) 

                                         Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 
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